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in this regard and by when a final decision in
the matter will be arrived at; and

(c) what are Government's present
requirements of pipes and what will be the
working capacity of the proposed plant?]
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t{{THE MINISTER oF COMMERCE AND
INDUSTRY (SHRI LAL BAHADUR): (a) to (c).
The question of setting up a pipe-line
fabricating plant is under consideration of the
Government. No final decision has been taken.
According to the scheme approved for the
exploitation of oil resources of Assam, the oil
pipe-line requirements are estimated as 200
miles by April 1980, and 520 miles by April
1961.]
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to Questions 934
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t [REPRESENTATION MADE TO THE PRIME
MINISTER BY THE SCIENTIFIC AND TECHNICAL
PERSONNEL ETC OF THE HINDUSTAN
ANTIBIOTICS, PIMPRI

57. SHRI NAWAB SINGH CHAU-HAN:
Will the Minister of COMMERCE AND INDUSTRY
be pleased to state whether it is a fact that over
fifty scientists and technical personnel and
about eight hundred workers of the Hindustan
Antibiotics, Pimpri, hare sent a representation’
to the Prime Minister, regarding the changes
in* the scientific personnel at Pimpri? If so,
what is the basis of the representation and what
decision Government have taken in the
matter?]
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tTHE MINISTER OP COMMERCE AND
INDUSTRY (SHRI LAL BAHADUR') : Yes, Sir.
The representation related to the decision of
the Board of Directors of the Hindustan
Antibiotics (Private) Limited to place, the ser-
vices of an officer, back at the disposal of the
Government of Bombay who had lent his
services to the Company for a fixed period.
This was done on the expiry of the period.
Government have looked into the matter and
found that there was no need to interfere with
the decision of the Board.l
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